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The 23" July 2019

No.-05 / sofdo—f~raia=—o04 / 2019-3836—In exercise of the powers conferred by section 419
of the Bihar Municipal Act, 2007 the Governor of Bihar make the following Rules to amend the
Bihar Municipal Election Rules, 2007 :-

1. Short title, extent and commencement. - (1) These rules may be called the Bihar
Municipal Election (Amendment) Rules, 2019.
(2) It shall extend to the whole of the State of Bihar.
(3) It shall come in force from the date of its publication in the official gazette.
2. Clause (1), (2), (3) and (4) of Sub-rule (2) of rule 100 of the Bihar Municipal
Election Rules, 2007 shall be substituted by the following :-
"(1)  Twenty thousand Rupees in case of any ward in the Nagar Panchayat;
(2) Fourty thousand Rupees in case of any ward in the Nagar Parishad;
(3)  Sixty thousand Rupees in case of any ward in the Municipal Corporation,
whose population is 4,000-10,000 ;
(4)  Eighty thousand Rupess in case of any ward in the Municipal Corporation,
whose population is 10,001-20,000."

By the order of the Governor of Bihar,
CHAITANYA PRASAD,
Principal Secretary to Govt.
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